
NOTES OF THE REGISTRY 	 ORDERS OF THE TRIBUNAL 
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H eid Mr • N .R .R c*itray, 14 • C oin 3C 1 f c 

. 	
the Applicant and Mr. .K.0Jha, 14. Additional 

Standing Counsel for the espondent. 
4 J- 

id. 3tanding Coun3el undertakes to 

c c*nply with the order of this Tribunal dated 

02.05 • 2003 within three months. 

M.A.  1 97/05 fi .1Ed oy the kplicant 

4for conpliance of the order dated 02.05.2003 is 

disposed of with direction to implement the 

order of thi s Tribunal d a ted 2.5.03 within 

three months by the apprcpriate authorites. 
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